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(b) how many of . the above manu-
facturing units aTe working on technical 
"know-how" secured from abroad 
either by outright purchase or on pay-
ment of royalty or by technical/finan-
cial collaboration with foreign firms; 

(c) the number and names of manu-
facturers, who are developing indigen-
ous technical know-how; 

(d) whether Government will lay on 
the Table a list of applications received 
during the last 5 years together with the 
dates on which the applications were 
submitted and the dates of sanction of 
the licences; and 

(e) the amount paid in (i) Indian 
currency, and (ii) in foreign exchange, 
during the last 10 years on account of 
royalty for technical "know-how" secur-
ed from abroad? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) to (c). Statement (I) is laid on the 
Table of the House. [Placed in Library. 
See No. LT-623/68] 

(d) Statement (II) is laid on the 
Table of the House. [Placed in Library. 
See No. LT-623/68] 

(e) Necessary information is being 
collected and will be laid on the Table 
of the House. 

I)lRECT TIlAIN PROM CocUIN TO 
BOMBAY 

5370. SHRI VASUDBVAN NAIR: 
SHRI VISHWANATHA ME-

"ION: 
Will the Mi'nister of RAILWAYS be 

pleased to state: 
(a) whether Government have re-

ceived repJesentations that a daily direct 
Cochin-Bombay train should be started 
immldlately; and 

. ,(b) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Yes. 

(b) The, matter. is llnder examina-
tion. the limiting factOrs in comi'llg to a 
final decision being want of spare line 
capacity over a large portion of this 

route and paucity of the requisite coach-
ing stock. 

STOCK OP YARN 

5371. SHRI S. K. TAPURIAH: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) 'whether it is a fact that large 
stocks of yam have accumulated in the 
country due to the poor off take; 

(b) whether it ili also a fact that the 
Indian Cotton Mi11s Federation have de-
cided to close 150 spinni'ng units for 
a fortnight; 

(c) if so, the number ot wnrU'n 
likely to be affected; and 

(d) the action proposed to 1Je taken 
by Government in the matter 1 

THE DEPUTY MINISTER IN TIm 
MINISTRY OF COMMERCE (S}IRI 
MOHD. SHAFI QURESHI): (a) 
Compared to earlier montbs stocks of 
yarn since December 1967 have been 
somewhat hisher. 

(b) Government is not aware of any 
such docision. 

(0) Does not arise. 
(d) The excise reliefs proposed in 

the Budget on bank yam, less than 34 
new French counts and adjustment of 
duty on cotton yam in respect of cer-
tain types of sized yam ( cotton) are 
expected to step up purchases of yam. 
Besides, measures to assist exports of 
Indian yarn to foreign countries are 
being taken by Indian Cotton MiUs 
Federation and the Cotton Textiles Ex-
port Promotion Council. 
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RBPRESENTATION TO M.P.s ON TEA 
BOARD 

5373. SHRI HEM RAJ: Will the 
Minister of COMMERCE be pleased 
to state: 

(a) whether it is a fact that three 
seats reserved for Members of Parlia-
ment OR the Tea Board are lying vacant; 
and 

(b) if so, when they are likely to be 
filled up? 

THE DEPUTY MINISTER IN THE 
MINlSl'RY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) No, 
Sir. 

(b) Does not arise. 

IMPORT OF NEWSPRINT BY TIlE STATE 
TilADING CORPORATION 

5374. SHRI S. R. DAMANI: WilI 
the Minister of COMMERCE be pleas-
'!d to state: 

(a) whether the State Trading Corpo-
ration propose to import a huge quan-
tity of newsprint during the year 1968-
69; 

(b) the names of countries from 
whom imports are to be made and the 
quantity to be imported from each; 

(c) whether any agreements have 
heen signed to this effect; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) The 
S.T.C. proposes to import about 
1,20,000 M. Tons of newsprint during 
1968-69. 

(b) The countries from which im-
ports are proposed to be made and the 
quantities up to which newsprint could 
be imported from each of them are indi-
cated below. Actual purchases will, 
however, be so arranged as not to ex-
ceed the limit of 1,20,000 tons of 
newsprint proposed to be imported:-

S. No. Name of the Country 

1. Canada 
2. Scandinavian countries 
3. U.S.S.R. 
4. Poland 
5. Czechoslovakia 
6. U.S.A. 

TOTAL: 

Qry. ill 
M. ToIlS 

41,000 
11,500 
52,500 

4,000 
6,000 

17,000 

1,32,000 

(c) Agreements have been signed by 
the S.T.C. so far for import of 52,500 
metric tons of newspriat from USSR 
and 20,000 metric tons of newsprint 
from Canada. 

(d) the price of USSR 'newspri.t ~ 
Rs. 1,082.00 per metric tonne c.i.f. 
(Stevedoring to Buyer's account) plus 
Rs. 52.50 paise as surcharge for ship-
ment via Cape of Good-Hope and ot 
Canadian Newsprint 158 C$ c.i.f. The 
deJiveTy period is April, 1968 to March, 
1969. 




